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LOK SABHA

Thursday, May 27, 1971(
Jyaistha 6, 1893 (Saka)

The Lok Sabha met at Eleven
of the Clock.

{MR. SPEAKER in the Chair]

RI : DESIGNATIONS OF MINISTERS
AND MINISTRIES

MR, SPFAKER : Shri Bhauta.
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SHRI INDRAJIT GUPTA : If the
agreement that was reached in the meecting
is to be discussed here, I would like to say
something because I do not think Shri
Vajpayee is correct.. (Interruption),

SOME HON. MEMBERS rose—

SHRI JYOTIRMOY BOSU : Compli-
cations are being created.

MR, SPEAKER : 1 will collect
relevant information...(Interruption)

the

SHRI INDRAJIT GUPTA : Let us get
it clarified.

MR. SPEAKER : Question Hour is not
the proper time to raise this question.
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ORAL ANSWERS TO QUESTIONS

Uniform Price for Foodgralng
+

SHRI B. S. BHAURA :
SHRIR. V. BADE :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :
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(a) whether the Agricultural Pricos
Commission wanted uniform price tor food-
grains, especially wheat ; and

(b) whether  Government would
announce the prices only after consulting
the Chief Ministers ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a)
The Agricultural Prices Commission recom-
mended a uniform price of Rs, 68.00 per
quintal for indigenous red wheat and Rs.
74.00 per quintal for all other varieties of
wheat for 1971-72 marketing season.

(b) After obtaining the views of the
Chief Ministers, Government have fixed the
procurement prices of all varieties of wheat
excepting the indigenous red wheat at Rs.
76 00 per quintal. The procurement price of
indigenous red wheat have been fixed between
Rs. 7100 and Rs. 74 00 on the basis of the
proposals received from the State Govern-
ments Most of the State Governments were
not in favour of reducing the procurement
prices as suggested by the Agricultural
Prices Commission,

SHRI B. S. BHAURA : I want to know
whether it is a fact that the Government had
rejected the recommendations of the Agri-
cultural Prices Commission under pressure
of big land owners and landlords and, if not,
1 want to know under what conditions, under
what grounds, the Government had rejected
the recommendations of the Agricultural
Prices Commission when the Commission
had recommended a reduction in the prices
of wheat. Why had the Government not
accepted that recommendation ?

SHRI ANNASAHEB P. SHINDE : The
insinuation made by the hon. Member is
not correct. The normal procedure is that
after receiving the Report of the Agricultural
Prices Commission, we discuss it in the
Chief Ministers' Conference and, in consul-
tation with the Chief Ministers, some price
is suggested. Now, this time, there was a lot
of discussion among the Chief Ministers anad
a consensus emerged that the same price
which was being paid to the farmers last
yoar should be maintained. The Agriculturat



